
 cate 357.0
 (Amédt.)  Bill

 time  to  time,  Including  the  Chief  Jus-
 tice,  the  strength  of  the  Supreme  Court

 is  18:  and  often,  5  to  6  Benches  are
 constituted.  Therefore,  the  Posts  of
 Attorney  General,  Solicitor  General;
 Additional  Solicitor  General  and  the
 Second  Additional  Solicitor  General  are
 necessary  fer  them  to  appear  pefore
 the  different  Benches,

 I  am  aware  of  the  concern  of  the
 House  regarding  backlog  of  cases,  as
 also  the  slow  process  with  which  we
 had  been  proceeding  cn  the  question  of
 legal  aid.  On  the  question  of  legal  aid
 I  will  perhaps  come  before  the  House
 shortly.  The  matter  is  at  the  final
 stages,  where  a  committee  is  being  con-
 stituted  not  only  to  frame  uniform
 schemes  for  all  parts  of  the  country,
 but  also  tc  implement  them.  A  very
 small  committee  is  being  constitutei—-
 which  will  be  headed  by  Mr.  Justice
 Bhagwati.  They  are  just  finalizing  the
 terms.  Justice  Bhagwati  is  supposed
 to  be  one  of  the  father  figures  of  this
 movement  from  the  time  he  was  111
 Gujarat.  It  was  the  Chief  Justice  of
 India  who  proposed  him  for  heading
 this  Committee.  I  am  finalizing  the
 personnel  cf  this  Committee,  as  also  its
 terms  of  reference;  after  which  perhups
 I  will  come  before  the  House  to  give
 the  details.  Therefore,  I  am  really  con-
 cerned  about  it  and  I  really  admire  the
 members  for  their  expression  of  con-
 cern  with  regard  to  legal  aid  and  the
 backlog  of  cases.  I  take  note  cf  them.
 There  are  other  infirmities  in  the  उतान
 cial  system.  I  am  very  much  aware
 of  them  and  we  would  certainly  con-
 sider  proper  steps  at  the  proper  time,
 not  the  proper  steps  at  the  improper
 time  as  suggested  by  Mr.  Jyotirmoy
 Bosu.  With  these  words,  I  moye  the
 Bill  for  consideration.

 MR,  CHAIRMAN:  The  question  is:

 “That  the  Bill  further  to  amend
 the  Advocates  Act,  1961,  be  taken
 into  consideration.”

 The  motion  was  adopted,
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 MR.  CHAIRMAN:  #£4We  shall  now
 take  up  clause-by-clause  consideretion
 of  the  Bill.  There  are  no  amend-
 ments  to  clauses  2  and  3.  The  ques-
 tion  is:

 “That  clauses  2  and  3  stand  part
 of  the  Bill.”

 The  motion  was  adopted,

 Clauses  2  and  3  were  added  to  the  Bill.

 MR.  CHAIRMAN:  The  question  is:

 “That  clause  1,  the  Enacting  For-
 mula  and  the  Title  stand  part  of
 the  Billਂ

 The  motion  was  adopted.

 Clause  1,  the  Enacting  Formula  and
 the  Title  were  added  to  the  Bill.

 SHR]  P.  Shiv  Shankar:  I  beg  to
 move:

 “That  the  Bill  be  passed.”

 MR.  CHAIRMAN:  The  question  is:
 ‘That  the  Bill  be  passed.”

 The  motion  was  adopted.

 ह ा

 17.46  hrs.

 BUSINESS.  ADVISORY  COMMITTEE.

 म  REPORT

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  (SHRI  BHISHMA
 NARAIN  SINGH):  ।  beg  to  present
 the  Fifth  Report  of  the  Business  Ad-

 visory  Committee,

 reo

 17.46  hrs.

 HALF-AN-HOUR  DISCUSSION

 Hich  LEVEL  WorkING  GROUP  ON

 CEMENT  INDUSTRY

 SHRI  JYOTIRMOY  BOSU  (Dia
 mond  Harbour):  I  suppose  in  living

 memory  never  before  such  a  cement

 famine  had  engulfed  the  country  as

 it  has  today,  and  I  change  this  Minis-
 ter  that  it  is  an  outcome  of  a  cons-

 piracy  between  the  big  business  and
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 the  government  and  it  is  nothing  but
 ह  total  surrender  to  private  sector  and
 who  ae  the  top-most  people,  ACC,
 ‘Tata,  Bifla  giants  and  so  many  others,
 Today  88.34  ver  cent  of  the  existing

 built-in  capacity  is  in  the  hands  of
 private  sector  and  it  is  an  outcome  of
 lopsided  planning  of  33  years’  rule  of
 either  ‘Congress,  28  1/2  years  or  30  1/2

 years  and  21/2  years  of  Janata  ‘ule.

 se

 Janata  Party  followed  the  princi-

 of  Congress  and  the  Congress
 Bi

 od
 Mollewed  the  principles  of  Janata

 ‘we  have  got  88.34  per  cent  of  it
 :  he  ‘hands  of  private  sector.  In  1982,
 after  implementation  of  a  certain
 scheme,  the  private  sector  will  conti-

 ‘nue  to’  own  75  per  cent  of  the  built-
 in  capacit  ef  the  Cement  Production,
 1  do  not  understang  what  prompted
 the  Ruling  class  to  do  this  that  al-
 though  eastern  and  northern  region
 consume  the  largest  quantity  of
 cement  yet  the  Western  and  the  Sou-
 thern  region  produce  more  cement.
 The  eastern  region  consume  33,64,000
 tonnes  and  the  deficit  is  3,64,000  tonnes;
 the  northern  region  consume  5.36.304
 tonnes  with  a  deficit  of  2,65,600  tonnes
 You,  Mr.  Congressmen,  have  been  im-
 plementing  a  wonderful  planning  in
 this,  country.  What  is  the  picture  in
 the  western  region.  They  consume
 4  33,800  tonnes  leaving  a  surplus  of
 1,46,000  tonnes,  the  southern  region
 consume.  4,67,000  tonnes  with  a  sur-
 plus  of  2,40,300  tonnes.  Can  any  body
 explain  why  a  consumer  is  made  to
 pay.  such  a  heavy  freight  for  getting
 cement,  it  is  as  high  as  Rs.  150  per
 tonne  for  a  consumer  in  Punjab.  It
 is  wonderful  planning,  We  are  now
 trying  to  finalise  the  6th  Plan.  A
 wonderful  set  of  people,  all  geniuses,
 have  fitalised  ang  executed  those  plans
 land  the  longest  transit,  longest  lead
 for  movement,  on  an  average,  comes
 to  500  km,  The  consumer  pays  for
 thia  transport,  he  peys  interest  on  the

 money  and  he.  pays  for  the  chori  on
 the.  way,  Dr.  Chanana  is  an  econo-
 mist  and.  he,  should  tell  us  what  was

 this  tend
 ong

 oe
 age,  and  how  this

 श्रम ०: ब.» ह... .  taken,  place  and

 whe.
 is  ny  result?  The  result  is

 inereased  cost,  occupation  of  your

 Industry  (HAH  Dis.)

 much  needed  transport  system,  for
 your  major  transport  system  con-

 sumes  Hyuid  fael  for  which  you  are
 mostiy  dependent  on  imports,  ‘You
 are  creating  a  crisis.  Bottlenecks  are
 created  antl  the  blackmarketeers  are
 the  biggest  contributors  to  this  great
 democratic  management,  They  thrive
 and  prosper  and  for  them  bottlenecks
 must  be  created  and  artificial  scarci-
 ties  must  be  created,  A  bag  of  ce-
 ment  costs  at  the  factory  gate  Rs.  5;
 the  controlled  price  is  Rs.  25  but  the
 blackmarket  price  is  anything  bet-
 ween  50  and  100  and  the  weight  is
 10—15  per  cent  less.  Adulteration?
 Anything  would  go  inside.  That  is
 the  position  today.  Production  in
 1979.0  was  19.5  million  tonnes.
 There  is  no  real  scarcity.  The  de-
 mand  is  22  millicn  tonnes.  ‘Ihe
 gap  is  2.5  million  tonnes.  Yet  the  rul-
 ing  class  have  been  deliberately
 keeping  20  per  cent  idle  capacity  in
 some  piants,  Why?  Capitalists  know:
 if  I  have  to  meet  sundry  expenseg  all
 around,  I  shall  have  to  keep  a  sackful
 of  currency.  That  can  be  done  by
 creating  artificial  scarcity.  If  we  can
 earn  that  much  by  not  utilising  100
 per  cent  capacity,  why  should  we  do
 it?  Because  capitalist  system  aims  at
 one  thing  and  that  is  profit.  Here  by
 utilising  80  per  cent  of  the  installed
 capacity,  they  earn  more  profit  than
 they  would  have  earned  if  they  had
 utilised  100  per  cent  capacity,  I  am
 charging  this  government,  the  crisis,
 the  famine  of  today  is  the  creation  of
 the  big  business  and  the  ruling  party.

 There  are  two  sick  plants:  Jaipur
 Udyog  and  Dalmia  Dadri.  The  install-
 ed  capacity  is  12  lakh  tonnes  per
 annum,  I  should  like  the  hon,  Minis-
 ter  to  tell  this  House  of  the  effective
 steps,  if  any,  his  department  has
 taken.  I  know  there  are  a  lot  of  peo-
 ple  who  like  to  take  an  evening  out,
 to  have  perquisites.  We  should  like
 to  know  precisely  who  ig  flourising  on
 this,  how  this  is  being  distributed,
 how,  the.  benafits  are  going  between
 Udyog  Bhavan  and  the  factory,  What
 steps  did  you  take  to  see  that  facto-
 ries  did  moet,  ramain  idle  and  produced
 their  maximum  quantity?  Dalmia
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 Dadri  became  sick  in  1973,  eight  years
 age.  The  owners  siphpned  mate  than
 Rx,  2  crores,  ।  ain  told,  to  their  bis-

 cuit  iitustry  which  was  low-priority

 more-profitable  area.  Is  it  a  fact,

 Mr,  Itidustry  Mimister,  that  C.  B.  I.

 enquiry  is  going  on  against  them  be-
 cause  they  committed  a  fraud?  Yet

 there  is  no  production.  In  North

 India,  and  Himachal,  Rajasthan,  parti-
 cularly  in  Himachal,  there  are  large
 deposits  of  raw  materials,  limestone.
 But  in  the  last  ten  years  only  two

 plants  have  come  up—Rajban  and

 Udaipur.  Why  is  it  so?  Who  are

 stopping  others?  This  must  be  probed
 into,  Hardly  anything  has  been  estab-
 lished  in  the  last  five  years,  hardly
 anything.  In  Eastern  Zone  from  where
 you  cOMe  only  one  cement  plant  has
 come  up,  although  there  is  enough
 scope.  Assam  and  Arunachal  have
 been  insisting  repeatedly  for  new

 plants.  Nothing  has  been  done.  We
 must  have  an  explanation  from  the
 Minister  as  to  why  their  requests  and

 insistance  have  been  set  aside.

 There  are  larga  deposits  of  lime-
 stone  in  Purulia  and  Dolomitic  Lime-
 stone  in  Jaintia  Hills.  Studies  have
 shown  that  by  benefication  limestone

 could  be  converted  into  a  good  raw
 material.  This  could  be  easily  arranged
 by  giving  subsidy.  It  will  be  a  wise

 move—adjusting  freight  pool  subsidy
 for  transport  of  cement  from  those  re-
 gions.  You  give  that  money—what
 you  are  wasting  on  500.0  kilometre
 lead—and  allow  those  limestones  to
 be  used.  It  is  not  the  money,  Dr.
 Chanana,  the  question  is  you  do  1101,
 have  enough  transport  system  and
 you  are  fully  dependent  on  imports.
 This  year,  oil  bill  may  touch  Rs.  7000
 crores,  Most  of  the  export  earnings
 will  go  in  their  pockets  and  together
 with  that  high  subsidy  that  you  are

 paying  for  exports.

 For  these  two  projects  ‘bench  scale’
 tests  have  been  made.  These  have

 .  been  found  guccassful,  Dr,  Chanana
 '  may  kindly  tell  the  House,  have  you
 है  obtained  patent  for  this  also  or  not?

 Please  tell-us‘  after’  doing  the  ‘bench
 scale’  tests  whieh  proved  to  be  success.
 ful,  after  taking  patents,  why  are  you

 Industry  (HAH  Dis.)

 not  exploiting  it  commercially,  indus-
 trially?  Why?  Have  Jains  forbidden
 you?  Have  J.R.D,  Tata  and  Birla
 forbidden  you—that  if  you  enhance
 the  quantity  they  would  not  be  able
 to  sell  cement at  Rs.  75  a  bag,  15  per
 cent  weight  less.  Is  it  that?  What
 is  it?  Kindly  tell  the  House  about  it.

 Besides  this  an  ocean  of  bla¢kmar-

 keting,  Mr,  Chairman,  is  there.  As
 for  Blackmarketing,  the  extent  of  it
 cannot  be  described  in  my  language
 any  longer,  Ask  any  Member  jn  this

 House,  to  say  that  there  is  no  black-
 marketing  in  cement.  There  is  short

 weight.  ।  know  within  the  Tata  Group
 itself  there  was  correspondence,  where

 A.C.C,  people  were  told  by  Tatas  and
 other  groups—we  have  weighed  bags
 and  we  found  them  __  short-weighed.
 The  myth  of  the  House  of  Tatas  has
 exploded  many  times  about  it.  The
 cement  is  not  only  short-weighed,  I
 will  come  to  something  which  will
 startle  you,  The  Minister  should  tell
 this  House  frankly  and  freely  and  he
 should  not  hide  anything—have  you
 not  approveq  ‘Possolanic  additives’
 like  brickbats,  fly  ash,  silica  upto  15

 per  cent?  Is  it  not  a  fact  that  brick-
 bats  have  been  allowed  to  be  mixed
 in  the  cement?  Therefore,  you  get
 cement  of  rad  colour  today,  sometimes
 tof  pinkish  colour.  They  are  even
 mixing  kiln  dust,  clay  of  limestone.
 That  is  why,  precisely  the  other  day
 a  multistoreyed  building  collapsed  in
 Karnataka  which  took  a  toll  of  hun.
 drads  of  lives,  The  cement  has  be-
 come  a  standing  scandal  of  this  coun-
 try  today.  Then  there  is  faulty
 packings,  leakage  in  bags  which  is
 deliberately  done.

 18.0  hrs.

 I  would  like  the  Minister  to  tell  the
 House  about  this:  You  have  given  a
 directive  about  the  ratio  of  old  and
 new  gunny  bags.  But  you  have

 never  said  as  to  how  many  times  an
 old  gunny  bag  could  be  used.  You
 have  no  answer  to  this  question:  What
 is  the  enforcement  machinery  you  have
 got  to  ensure  that  your  directives  are

 catrieg,  out  by  the  cement  plants?
 You  have  none  at  all,  Sa  it  ig  all
 in  the  hands  of  the  cement  producers.
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 Kindly  tell  us,  what  percentage  of
 cement  production  the  producer  has

 the  freedom  to  sell  in  the  open  mar-
 ket  to  chosen  customers,  i.e,  normally
 tin  the  black  market?  You  have  allow-
 ed  it.  Kindly  tell  us  the  percentage.
 I  will  shew  you  how  the  eastern  re-

 gion—West  Bengal—has  heen  discri-
 minated.  I  have  got  figures:

 Name  of  Population  Averave  Allocat’on
 State  ०  per  daily  of  no.  of  cement

 1971.0  cen-  factory  in
 sus  (in  workers  ।  first  qua-
 crores)  (in  thou-  ter  of  1980

 sands)  in  metric
 tonnes

 ि  lakhs
 West  Bengal  4°43  870  2°  96

 Gujirat.  2' 67  527
 3°30,

 Mahara-  |
 shtra.  504  1069  's  4,35;600

 Andhra
 Pradesh  .  4-35  394  3.93

 Tamil  Nadu  412  499.0  *  38

 Previously  imported  cement  was

 being  made  available  for  supply  in  the

 State  of  West  Bengal,  which  has  got
 a  public  distribution  system,  It  is  not
 known  why  this  has  been  disconti-
 mued.  Allocation  of  imported  cement

 is  of  considerable  help  in  the  present
 situation  when  adequate  number  of

 ‘wagons  for  movement  from  the

 cement  factories  are  not  available.  I

 conclude  by  appealing  to  the  Chair
 that  tha  Minister  be  asked  to  give  re-

 plies  to  each  and  every  point  tat  J

 have  raised,

 THE  MINISTER  OF  STATEIN  THE

 MINISTRY  OF  INDUSTRY  (SHRI

 CHARANJIT  CHANANA):  Sir,  ।  ap-

 preciate  the  hon.  member’s  basic

 preciate  the  hon.  merber’s  basic

 question  that  he  raised  for  tcday’s
 discussion  that  the  reply  given  by  me

 to  his  Question  332  was  jot  satisfac-

 tory.  I  presume  that  the  hon.  mem-

 ber  wanted  that  both  the  question
 and  the  reply  should  have  been  draf-

 ted  by  him.  Unfortunately,  that  is

 not  possible,  because  when  a  question
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 is  put  to  a  Minister,  he  has  to  depend
 On  the  factual  data  for  the  reply,  So,
 all  the  replies  given  to  his  Question
 332  were  factual  and  they  were  based
 on  statistics,  पू  would  not  like  to

 repeat  all  that.  All  the  information
 tasked  by  him  was  supplied  to  him  in

 Yaply  to  Question  No,  332,

 Now,  the  points  raised  by  the  hon.
 Member  are  also  interesting  although
 they  have  nothing  to  do  with  the  basic
 question,  It  is  a  very  interesting
 issue  that  he  has  raised.  For  example,
 the  first  issue  1s  the  allocation  and
 planning  of  cement  industries.  I  am
 glad  that  in  33  years  he  did  include
 the  three  years  of  the  Government  to
 which  he  was  a  Member.

 SHR]  JYOTIRMOY  BOSU:  I  was
 mot  a  member,

 SHRI  CHARANJIT  CHANANA:
 You  were  sympathizing  with  them.

 SHR]  JYOTIRMOY  BOSU:  ft  was
 like  your  Party  supporting  the  Charan
 Singh  Government.

 MR,  CHAIRMAN:  So,  he  will  be
 called  a  supports.

 SHRI  CHARANJIT  CHANANA:
 The  hon.  Member  has  raised  the  ques-
 tion  of  location  of  cement  industry
 in  tha  country  during  the  period  al-
 though  the  location  was  already  regu-
 lated,

 There  is  aiso  contradiction  in  his

 speech  when  he  mentioned  the  loca-
 tion  of  cement  industry  in  the  eastern,
 western,  scuthern  and  northern,  sec-
 tors.  I  would  only  request  the  hon.
 Mrmber  to  check  his  speech  which
 he  has  given  and  correct  the  contra-
 dictions  raised  by  him  in  that.

 I  now  come  to  his  division  where
 he  says  that  88.33  per  cent  of  the
 ‘cement  industry  is  in  the  private  sec-
 tor.  Unfortunately,  that  is  not  true,
 If  he  wants,  I  can  give  him  the  data

 a'so,  The  operational  capacity  in  the

 public  sector  is  2,90  million  tonnes
 out  of  the  installed  capacity  of  24.02
 million  tonnes,  and  out  of  the  capacity

 sanctioned,....,
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 SHRI  JYOTIRMOY  BOSU:  What  is
 produced  today?

 SHRI  CHARANJIT  CHANANA:
 There  are  two  terms,  One  is  the
 installed  capacity  and  the  other  is  the

 sanctioneg  capacity,  The  hon,  Member
 knowg  it  better  because  he  has  the
 economic  intelligence  of  a  very
 superior  nature.

 Out  of  the  new  capacity  sanctioned
 ie,  28.8  million  tonnes,  9.17  milhon
 tonnes  is  in  the  public  sector.  This
 would  come  to  more  than  30  per  cent
 of  the  mew  capacity.

 SHR]  JYOTIRMOY  BOSU:  When
 will  it  comc?  |

 SHRI  CHARANJIT  CHANANA:
 The  planning  is  not  dene  for  yester-
 day;  planning  is  always  done  for  to-
 morrow  to  come.  Now,  the  take  off
 stage  is  very  fast  after  we  got  rid
 of  the  bottlenecks  created  by  his
 friends.

 The  hon,  Member  has  talked  of
 transportation  and  other  bottlenecks.
 The  major  bottleneck  as  far  as  the
 cement  industry  is  concerned,  unless
 you  include  the  God  of  rains,  Indra-

 devta,  also  as  one  of  the  conspiratiou
 of  having  created  the  bottleneck,  is
 the  situation  in  the  coal  mines  whicn
 the  hon.  Member  knows  better,  and
 the  resultant  factors  which  are  créa-
 ted  by  that,  The  infrastructure
 which  was  heavily  damaged  is  being
 repaired  by  us.

 As  far  as  cement  production  is  con-
 cerned,  this  is  one  industry  where  the
 capacity  utilisction  rate  is  the  highest.
 The  hon.  Member’s  remarks  are  very
 interesting.  I  do  not  want  to  make  the
 Private  sector  as  the  hero.  But  I  am

 anly  shocked  to  hear  the  Member  who
 belong  to  a  Party  which  is  supposed—
 theoritically  at  least—to  be  committed
 to  the  public  sector,  having  not  talked
 the  good  points  of  the  public  sector  at
 all,  where  he  has  criticized  the  mal-

 performance,

 In  West  Bengal  State  to.  which  he
 longs,  what  is  happening  there?  In

 Industry  (HAH  Dis.)

 fact,  he  must  search  his  heart  and  find
 out  as  to  whatis  happening  there.
 Now,  we  in  collaboration  with  the  State,
 are  putting  the  whole  economy  in  ordgr.

 MR.  CHAIRMAN;  And  you  are  going
 to  help  him  in  searching  his  heart!

 SHRI  CHARANJIT  CHANANA:  The

 major  bottlenecks  today  in  the  cement
 includes  supply  of  coal  gnd  which  in-

 dustry  or  all  the  industries  in  the  pri-
 vate  sector  or  the  public  sector—have
 been  the  pottlenecks  of  energy  which
 includes  supply  of  coal  and  which  in-
 cludues  supply  of  power  also.  In  this

 very  industry  actually  the  under  utilis-
 ed  capacity  which  was  only  13  to  20  per
 cent  has,  in  fact,  gone  up  today.  The

 capacity  utilisation  today  is  67  per  cent.,
 Now,  the  capacity  utilisation  is  low.  If

 you  talk  cf  the  average  of  other  in-

 dustry,  this  might  appear  to  be  an  at-
 tractive  one,  but  as  far  as  the  cement

 industry  is  concerned,  the  capacity  utli-
 sation  touched  90  per  cent  also.  Here,
 if  you  accuse  the  private  sector,  I  will
 be  welcoming  the  instances  that  you
 bring  that  the,  are  increasing  the
 under-utilised  capacity  of  their  units.

 SHRI  JYOTIRMOY  BOSU:  What
 about  scarcity  and  blacckmarketing  of

 cement?

 SHRI  CHARANJIT  CHANANA:  I  am

 coming  one  by  one  to  the  points  raised
 by  you.  I  have  talked  of  the  bottle-
 necks,  Now,  let  us  see  how  we  please
 the  God  of  Rains  so  that  he  removes

 the  bottlenecks,  You  and  I  will  sit  to-

 gether  and  I  would  learn  g  lot  on  this.

 The  figures  that  the  hon.  Member  has

 given—22  tonnes,  95  tonnes  and  a  gap
 of  2.5  million  tonnes—are  old  figures.
 Let  us  talk  about  the  main  projections
 and  the  existing  position  today.  The

 gap  is  much  bigger  than  what  you  have

 talked  of  and  we  are  working  on  a  war

 footing  to  bridge  that  gap.  (Interrup-
 tions).  I  like  the  hon.  Member  in  the

 matter  of  trick  of  statistics.  The  sta-

 tistical  tricks  are  very  interesting  and

 I  am  not  resorting  to  them  at  all,
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 Now,  the  hon.  Member  has  talked  of
 the  two  units  of  the  cement  factory.
 Whatever  he  is  saying  is  anything  but
 cerrect  and  we  are,  in  fact,  very
 seriously  taking  opinion  in  these  cases.
 For  what  we  have  inherited  we  are  not

 responsible,  we  are  not  also  holding  you
 responsible.  It  is  a  matter  of  time  and

 We  are  still  trying  to  cure  them.

 Now,  the  hon.  Member  talks  of  black-

 marketing,  I  am  sure  and  I  can  assure
 you  that  in  respect  of  most  of  the  States

 coming  under  our  Party  we  have  al-

 ready  advised  the  Chief  Ministers  of

 those  State  Governmetns  to  see  to  that.
 Since  the  hon.  Member  must  be  know-

 ing,  the  distribution  of  cement  at  retail
 level  is  wih,  the  States.  You  know  the
 allotment  pattern  of  cement.

 SHR;  JYOTIRMOY  BOSU:  What  is
 the  basis?  How  do  you  discriminate
 between  one  State  and  another.

 SHRI  CHARANJIT  CHANANA:  I

 have  only  to  correct  your  data.  For

 example,  if  you  are  talking  of  West

 Bengal,  you  will  check  up  with  your
 Minister  concerned  who  came  to  me....

 SHRI  JYOTIRMOY  BOSU:  Telex.

 SHRI  CHARANJIT  CHANANA:  I

 would  also  show  you  the  letter

 received  by  me  J  will  tell  you  the
 date  also.  The  Minister  came  to  me

 ang  I  saw  to  it  that  the  cement  is  allot-
 ted  to  there  will.  You  will  have  to  check

 up  with  them  and  verify  what  I  am  tell-

 ing  you  on  the  floor  of  this  House  that
 the  West  Bengal  Government,  when
 was  approached,  had  a_  problem  of
 movement,  which  is  what  my  Ministry
 is  also  saying  and  we  say  to  jt  that  it  1s
 not  only  the  letter  of  allotment  to  one

 cement  factory,  we  also  saw  to  the
 movement  part  of  it.  So,  I  would  re-

 quest  you  fo  kindly  check  up  on  that.
 Even  then  if  yeu  have  any  problem,
 even  after  the  allotment  of  cement,

 even  after  our  having  made  efforts  for

 the  moverlent,  we  still  welcome  any
 State-comiiig  to  us  with  the  problem  of
 cement.  y  will  give  an  example—for
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 example,  the  allotment  of  10,000  tonnes
 of  cement  to  Jammu  &  Kashmir  when
 they  had  a  problem.  We  have  catego-
 ries  of  cement  requirement  of  States

 which  do  not  excludue  any  State  in  the

 country  at  all.  Whenever  there  is  an

 emergency  requirement,  we  see  to  it
 that  we  supply  cement  to  them,
 For  example,  we  give  cement  for  pre-
 vention  of  floods,

 He  talked  about  shortage  of  weight
 and  faulty  packages.  Wherever  that  is

 there,  we  make  periodic  checks,  The
 Cement  Research  Institute  hag  been
 asked  to  do  that,  and  we  have  already
 started  with  a  few  mills.  In  other
 cases  also  we  will  do  it  in  due  course.

 As  far  as  mixing  and  red  colour  are
 concerned,  that  is  more  in  the  beauty
 of  his  speech.  In  the  actual  cement,  it
 is  not  like  that  at  all.  The  mixtures
 that  Government  is  permitting  are

 technically  feasible  and  viable.

 SHRI  JYOTIRMOY  BOSU;  What  is
 that,  kindly  tell  us,

 SHRI  CHARANJIT  CHANANA:  Do

 you  want to  know  the  formula?

 SHRI  JYOIRMOY  BOSU:  What  is  the

 percentage  of  bricks,  silica  etc.

 SHRI  CHARANJIT  CHANANA:  It  is
 not  like  that.  There  are  sets  of  per-
 mutations  and  combinations  which  are
 allowed,  based  on  the  tests  and  reports
 of  the  Cement  Research  Institute.  So,
 unless  you  put  a  question  as  to  how

 much  brick  comes  from  which  brick

 factory,  I  will  not  be  able  to  say  at
 all.

 MR,  CHAIRMAN:  All  that  cannot  be

 explained  now.  Let  us  keep  an  eye  on
 the  time  also.

 SHRI  CHARANJIT  CHANANA:  I

 would  ony  say  that  the  mixtures  that

 particular  units  are  allowed  are  subject
 to  technical  testing  and  technical  <p-
 proval.

 The  hon.  Member  has  talked  about
 the  percentage  of  cement  allowed  to
 the  cement  producers,  They  can  only
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 use  two  per  cent  of  their  production,
 and  that  also  for  self-consumption.
 They  cannot  sell  anything  without  the

 permission  of  the  Cement  Controller.

 About  the  other  perentage,  I  am  not
 in  touch  with  what  he  calls  the  black

 market.  The  hon,  Member  would  know
 it  better,  but  I  can  tell  him  that  the

 treng  in  the  black  market  of  all  the
 essential  commodities,  which  was  up,
 is  now  coming  down.  It  will  come  to

 zero,  then  we  will  talk  about  that.

 I  have  replied  to  all  the  points  he  has
 raised.

 1
 गंगा

 सडक  पुल  बन  रहा  ह  वह  सीमेट

 Industry  (HAH  Dis.)

 थी  मूलचन्द  डागा  (पाली):  राजस्थान  में

 जयपुर उध्ोग  प्रतिवर्ष  22  लाख टन  सीमेंट
 उत्पन्न  करता  ह  और  हमारी  मांग  हर  कक्त
 10  लाख  टन  की  हाती  है  ।  लेकिन

 की  सीमेट कवल  3,4
 लाख

 टन  ही  सिलती
 तक  सही  ह  कि  अगर  पंजाब

 हता

 ह

 न

 ।

 गरमगरम. 3034  a4  4,4  न  कै

 म

 थै,

 443

 न  यह  aia  तक  4  न

 कार  थी  ,  तक  बनता  रहा,  उसके  बाद
 पल

 सभापति  सहोदर:  बनना  बन्द  ही  हो

 गया  है  या  दमेज  भी  हा  गया?

 भी  चरणजीत  चानना:  टूसरा  प्रशन  आपने

 पूछा  ही  क  रिमोट  की  डिमाड  हल्की  ह।
 1980-81  मे  यह  27.99  िललियन टन
 Gi  जैसी  कीन्स अभी  ह,  उसमे  इसकी

 प्रोडक्शन 22  (मिलियन  टन  at)  लेकिन  न
 प्रकार

 से  पावर  मों  कट  वगैरा  हाते  हा,
 -आध  नभि लि यन
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 इसके  मलाका  हम  जा  इस्पात  कर  रह  ह

 -  2  लिलियन टन  ह।

 t  |  4  आप  2

 a,

 त

 95)

 है

 है

 है
 6

 uit,  थी.  उसे  श्व  द  4

 4%

 इसके

 GMGIPN}—M  523 L, 1..  5.
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 इन  जुलाइ,  1978.0

 141,000  टन,  क्वाटर लौ  एज
 फ्राम  अप्रैल,  1979:  155,000

 टन,  क्वटरली एलकोन  एज  रिड्यूस  फ्राम
 wat,  1980--एज दो  पर  ट

 MR.  CHAIRMAN:  The  House  stands
 adjourned  to  re-assemble  at  11  A.M.

 “The  Lok  Sabha  then  adjourned  till

 Eleven  of  the  Clock  on  Tuesday,  June

 17,  1980/Jyaistha  27,  1902  (Saka).


